THE FREE PRESS JOURNAL

MUMBAI | FRIDAY | MAY 12, 2023

SPICE ISLANDS APPARELS LTD.
' (Gov. Recognised Exports House)

Sy Regd. Office: Unit 3043-3048, 3rd FI, Bhandup Industrial Estate
Pannalal Silk Mills Compd, L.B.S. Marg, Bhandup-W Mumbai 400078,
Phone: 91 (22) 6740 0800, 2282 3128, Email: sales@spiceislandsindia.com,|
CIN: L17121MH1988PLC050197.

NOTICE

Pursuantto Regulation 29 read with Regulation 47 of the Securities and Exchange Board
of India (Listing Obligation and Disclosures Requirements) Regulations,2015, Notice is
is hereby given that Meeting of the Board of Directors of the Company is scheduled to be
held at 3.30 p.m. on Tuesday, May 30,2023 at the registered office to inter alia, consider
and approve Audited Financial Result of the Company for the Quarter and Year ended
March 31, 2023 and any other business (s) as per discretion of the Board of Directors.
The said Notice may be accessed on the Company's website
(www.spiceislandsindia.com) and also on the stock exchange website
(www.bseindia.com) including Audited Financial Result after the approval by the Board.

Place : Mumbai By order of the Board
Date: 11th May, 2023 For Spice Islands Apparels Limited
Sd/-

Umesh M. Katre
Chairman/Director (Din No: 00196300)

PUBLIC NOTICE

NOTICE IS HEREBY GIVEN TO THE PUBLIC AT LARGE THAT we under
instructions of our client are investigating the title of VIJAY SHRIRAM
JOSHI [hereinafter referred to as "OWNER"], to the immovable
property being all that piece and parcel of land or ground of pension
and tax, bearing Original Plot No. 206 and Final Plot No. 203 of T.P.S IV
Mahim admeasuring 257 sq. yards equivalent to 214.89 sg. meters or
thereabout bearing collectors New No. 3607 (part) A/3957 and 4677,
new Survey No. 1/163 X 1436 (part) and 4/1437 (Part) and Cadastral
Survey No. 1/1631 of Mahim Division along with tenanted structure
standing thereon known as "Sahakar" standing thereon lying, being
and situated at D. |. Vaidya Road, Dadar West, Mumbai- 400028
situated at 'G' North Ward, District Mumbai City [hereinafter referred
to as "SAID PROPERTY"] which is more particularly described in the
SCHEDULE hereunder written. All persons/entities including an
individual, Hindu Undivided Family, a company, bank/s, financial
institutions, non-banking financial institutions, a firm, an association
of persons or a body of individuals whether incorporated or not,
lenders and/or creditors having any benefits, titles, claims, objections,
demands or rights or interest in respect of the said Property or any
part thereof by way of inheritance, sale, transfer, share, mortgage,
pledge, charge, lease, lien, license, assignment, tenancy, gift,
exchange, encumbrance, family arrangement/settlement, bequest,
succession, maintenance, easement, trust, possession, decree or
order of any court of law, contracts/ agreements, development rights,
partnership, right of way, lis pendens, reservation, power of attorney,
option, FSI consumption, right of first refusal, pre-emption or any
liability or any commitment or otherwise of whatsoever nature is
hereby required to intimate in writing, along with documentary
evidence to the undersigned at D.M. LEGAL ASSOCIATES, ADVOCATES
& SOLICITOR having its address at 10th Yashwant Chambers, 3rd
Floor, B. Bharucha Marg, Kala Ghoda, Fort, Mumbai 400023 with a
copy thereof marked to D.M. LEGAL ASSOCIATES, ADVOCATES &
SOLICITOR, Office No. 911, 9th Floor, Techno Park, New Link Road,
Devidas Lane Extension, Borivali (W), Mumbai-400 009 within
Fourteen (14) Days from the date of publication of this notice of such
claim, if any, failing which they shall be deemed to have given up or
abandoned such claim/s and we shall proceed to certify the title in
respect of the said property as clear and marketable.

THE SCHEDULE ABOVE REFERRED TO

ALL THAT piece and parcel of land or ground of pension and tax,
bearing Original Plot No. 206 and Final Plot No. 203 of T.P.S IV Mahim
admeasuring 257 sq. yards equivalent to 214.89 sq. meters or
thereabout bearing collectors New No. 3607 (part) A/3957 and 4677,
new Survey No. 1/163 X 1436 (part) and 4/1437 (Part) and Cadastral
Survey No. 1/1631 of Mahim Division alongwith tenanted structure
standing thereon known as "Sahakar" standing thereon lying, being
and situated at D. 1. Vaidya Road, Dadar West, Mumbai- 400028
situated at 'G' North Ward. District Mumbai City and bounded as
follows:-

On or towards North:-
On or towards South:-
On or towards East:-

On or towards West:-

By DP Road Known as

By property bearing Final Plot No. 204
By property bearing Final Plot No. 202
By property bearing Final Plot No. 205

Date: 12th May 2023
Place: Mumbai
SD/-
D M Legal Associates
Advocates and Solicitor

Form No.3
[See Regulation -15 (1)(a)] / 16(3)
DEBTS RECOVERY TRIBUNAL MUMBAI (DRT 3)
1t Floor, MTNL Telephone Exchange Building, Sector - 30 A, Vashi, Navi Mumbai - 400703.
Case No. : OA/ 369/ 2022
Summons under sub-section (4) of section 19 of the Act, read with sub-rule (2A) of rule
5 of the Debt Recovery Tribunal (Procedure) Rules, 1993.

UNION BANK OF INDIA (ANDHRA BANK)
VIS
VILAS MUNGEKAR
To,

(1) Vilas Mungekar, D/W/S/O - Govind, At Flat No. 402, 5" Floor, Kalika Prasad, Sahayog
Mandir Road, Ghantali, Naupada Thane, Maharashtra - 400602.
(2) Mrs. Rajashri Vilas Mungekar, At Flat No. 402, 5" Floor, Kalika Prasad, Sahayog Mandir
Road, Ghantali, Naupada Thane, Maharashtra - 400602.
SUMMONS

WHEREAS, 0A/369/2022 was listed before Hon'ble Presiding Officer / Registrar on 04.04.2022

WHEREAS, this Hon'’ble Tribunal is pleased to issue summons/ notice on the said Application

under section 19(4) of the Act, (OA) filed against you for recovery of debts of Rs. 31,75,439.27/-

(Application along with copies of documents etc. annexed).

In accordance with sub-section (4) of section 19 of the Act, you, the defendants are directed as under:-

(i) to show cause within thirty days of the service of summons as to why relief prayed for should
not be granted;

(ii) to disclose particulars of properties or assets other than properties and assets specified by
the applicant under Serial Number 3A of the Original Application;

(iii) you are restrained from dealing with or disposing of secured assets or such other assets
and properties disclosed under Serial Number 3A of the Original Application, pending
hearing and disposal of the application for attachment of properties;

(iv) you shall not transfer by way of sale, lease or otherwise, except in the ordinary course of
his business any of the assets over which security interest created and /or other assets and
properties specified or disclosed under Serial Number 3A of the Original Application without
the prior approval of the Tribunal;

(v) you shall be liable to account for the sale proceeds realised by sale of secured assets or
other assets and properties in the ordinary course of business and deposit such proceeds
in the account maintained with the bank of financial institutions holding security interest over
such assets.

You are also directed to file the written statement with a copy thereof furnished to the applicant

and to appear before Registrar on 14.07.2023 at 10.30 A.M. failing which the application shall

be heard and decided in your absence.

Given under my hand and the seal of this Tribunal, on this Date : 19.04.2023

Exh.- 10

Sd/-
Sanjai Jaiswal
Registrar, DRT - I, Mumbai

[T ¢ & (11d =|

A SARER ALLAHABAD
BORIVALI EAST BRANCH : National Education Society, Gurukul Universal High
School Campus, Ashok Van Boriwali (E), Mumbai - 400 068. Tel No. : (022)2828 0081,
2828 0082. Email : borivalieast@indianbank.co.in

Appendix IV POSSESSION NOTICE ( Rule - 8 (1)) ( For Inmovable Property)
Whereas, the undersigned being the Authorised Officer of Indian Bank, Borivali West
Branch under then Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest ( second) Act, 2002 and in exercise of powers conferred under section
13(12) read with rule 3 of the Security Interest ( Enforcement) Rules, 2002 issued Demand
notice dated 21% Jan 2023 calling upon Borrower / Mortgagor/ Guarantor M/s. Art Fixures,
Ramakant Mahajan and Yogita Ramakanth Mahajan to repay the aggregate amount
motioned in the said Notice being Rs. 12,43,414.00 (Rupees Twelve Lakhs Forty Three
Thousand Four Hundred And Forteen Only) together with interest from 22.01.2023
together with, incidental expenses, cost, charges etc. within 60 days from the date of the
said notice.
The Borrower/ Mortgagor / Guarantor having failed to repay the amount, notice is hereby given
to the borrower and public in general that the undersigned has taken Symbolic Possession
of the property described herein below in exercise of powers conferred on him under Section
13(4) of the said Act read with the Rule 9 of the said Rules on this 09™ May 2023

The Borrower/ Mortgagor/ Guarantor mentioned hereinabove in particular and the public
in general are hereby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of Indian Bank Borivali East branch for an amount
of Rs. 12,43,414.00 (Rupees Twelve Lakhs Forty Three Thousand Four Hundred And
Forteen Only) and interest thereon.

The borrowers attention is invited to the provision of Sub- section (8) of section (13) of the
Act, in respect of the time available, to redeem the secured assets.

Description of Secured Asset

All that the piece and parcel of Flat No. 301, 3 Floor, Gaurav Chintan Building No. 10,Ravi
Chintan 9-10 CHSL, Gaurav Sankalp Phase 1, Behind GCC, S. No. 81/1, 2, 3(Pt), 5, 6, Mira
Road(East), Thane 401107.

Boundaries :- North : U/c Bldg; South : Road; East : Ravi Mohan CHSL; West : Shanti
Vidya Nagari Complex.

Date : 09.05.2023
Place: Mumbai

Sd/-
Authorised Officer, Indian Bank

PUBLIC NOTICE

The public to take note that M/s. NISSAN COPPER LTD., a
Public Limited Company Registered under Companies Act,
1956 having its office at Shop No. 8, Badrika Ashram Building,
1stKhetwadi Lane, Mumbai-400 004 (is in auction of State Bank
of India Samb-I Mumbai Branch) and my clienthave agreed to
purchase and transfer the below mentioned property from said
bank after compliance of bank. Anybody having any rights,
share, title, interest, charge, lien, encumbrance or concern of
any nature whatsoever for any purpose including easementary,
inheritance, maintenance, hereditaments, Sale tax, Excise,
Labours, accrued or otherwise to lodge the claim/objection
before me in writing Within 7 days from the date of publication
of this notice, if any, against the said sale and purchase
transaction and transfer of the said property. If no any claim or
objection is received by me within the above stipulated period, it
shall be conducted that nobody has any right, title, interest or
concern of any nature in respect of the said property and if any
claim existed or accrued, they have been fully waived or
abandoned and that the title of the said property is clear and
marketable and the above said person and/or its original owner
are fully and absolutely entitled to assign, sell, transfer and
convey the below mentioned property to my client and to fix and
receive the entire and full and final price consideration amount
from my client and to execute and register necessary Transfer/
Sale Deed etc. of the said property in favour of my client. After
the said period my client shall get necessary Transfer/Sale
Deeds etc. duly executed in their favour by making full and final
payment. The claim/objections received after the said stipulated
period shall not be entertained.

-: The details of the properties are as under :-

All that piece and parcel of the Non-Agricultural land bearing
Survey No. 168/2/1, admeasuring 23,200 Sqg.Mtrs.) &168/2/2/1,
admeasuring 1 Hector 38 Are 07 Sq.Mtrs. (13807 Sq.Mtrs.)
situated at Village Rudana, Silvassa-396230, U.T. of Dadra and
Nagar Haveli and Daman and Diu along with factory
shed/building with all rights, title and interest connected thereof.
The said Industrial building/shed is registered at Rudana Gram
Panchayat, vide House No. 657.

[HITESH K. BHANDARI]

Advocate & Notary

Office at : 239, 2nd Floor, Land Mark,
Tokarkhada, SILVASSA-396 230
(U.T.of D. & N. H.)

Mobile : 98245 98844

email : hitesh10_bhandari@yahoo.co.in

Place : Silvassa
Date : 11/05/2023

Chola

Enter a better life

&

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: No.2, Dare House, 1st Floor, NSC Bose Road, Chennai-600001.

Branch Office: Cholamandalam Investment and Finance Company Limited, 102 /103,
1st Floor, Casa Maria CHSL Gokhale Road, Opp. Portugese Church, Dadar West,Mumbai-28.

Contact No: Mr. Amitkumar Shankar Detke, Mob.No. 8879778215 & Mr. Swapnil Dattaram Shinde, Mob.No. 9930253336

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable proper-
ties mortgaged to the Secured Creditor, the Symbolic Possession of which has been taken by the Authorised Officer of Cholamandalam Investment and
Finance Company Limited the same shall be referred herein after as Cholamandalam Investment and Finance Company Limited. The Secured Assets
will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis through E-Auction.

It is hereby informed to General public that we are going to conduct public E-Auction through website: https://chola-lap.procure247.com/

S.No.| Account No. and Name of Borrower, Co-borrower, Mortgagors | Date & Amount Descritions of the property/ Reserve Price
1 Loan Account No. LAN: XOHEROB00001772229 as per Demand P Propertiesp pery Earnest Money
XOHEBLP00002359159 & HE02BLP00000002494 :- Notice Uls 13(2) __Deposit
1. Kamaljit Singh P Saini (Applicant), 2. Zorawar Singh Saini (Co- [ 4, 04 o055 | Duplex House No.103, (T-1) First Floor, Jimmy B'dA'mﬁr’:‘te“‘
Applicg_nt), _3. M/s Kgn)al Transpo_rt (Co-Applicant), 4. Jaswinderkaur Rs. " | Towers 1 & 2 Co.0Op.Hsg.Soc.Ltd., Plot No.19, 20, Rs.2.70.00.000)-
Kamaljit Singh Saini (Co-Applicant), 5. Kamal And Sons (Co-| 4 ¢ 47363 |21 & 22, Sector 18, Koparkhairane, Navi Mumbai, |~ = oo"se0=
Applicant), All at: Duplex House No.103, (T-1) First Floor, Jimmy Towers | E;S (;n Maharashtra-400709. s.27,00,000/-
1& 2, Co.Op.Hsg.Soc.Ltd., Plot No. 19, 20, 21 & 22, Sector 18,| =50 o00a Rs.1,00,000/-
Koparkhairane, Navi Mumbai, Maharashtra-400709. ENCUMBRANCESI/LIABILITIES KNOWN TO CIFCL: NOT KNOWN
2 Loan Account No. XOHETNE00002838024 :- 18-08-2023, .F'a‘hNO-g“:lOF‘ ‘hek13t"°°f’ a‘,’,g"5135|q;,“- (carpet),| Rs.1,10,00,000/-
1. Amish D Shah, 2. D i."eSh Bhura_lal Shah, 3. Urmila Dipesh Shah, Rs. Iknnotw(; asu I‘%r;gruwna(:gncsgL", E:::)L:l“slta:uacteg osno?;tz Rs.11,00,000 /-
Flat-503, 5th Floor, Building-B,Ganraj, Heights, Panchpakhadi, Thane W, | 90,90,797.55 bearing Tikka no.10 CTS No.130,137 & 138 situated | “pe g qn ne
Thane, Maharashtra-400602. 4. The Oscar Kids, Shop No.04, Sanskruti ason ) . AN Rs. 1,00,000/-
- at Near Civil hospital, Tembhi Naka at Thane.
Prasad CHSL, Ram Maruti Road, Thane W, Thane, Maharashtra-400602. |  16-08-2022 1 enaiine AN CEST IABILITIES KNOWN TO CIFCL: NOT KNOWN

Loan Account No.
HE01ROB00000008992 :-

All that Piece of Land known as Plot No.9, Road No. 6, Sector -19, New Panvel (E),
Navi Mumbai, containing by Measurement 170.00 Sq.Mtrs along with Structure of

1. Ravindra Joma Bhagat Joma Bhagat, 2. | 14-11-2022, Bunglow having Ground + Two Floor Admeasuring 168.053 Sq.Mtrs Built up Area as | Rs.1,80,00,000/-
Reshma Ravindra Bhagat, Both at: Sector 19, Rs. per the sanctioned and Approved Plan of CIDCO and It's Town Planning Authorities Rs.18.00.000/-
Plot No. 09 Mauli Chaya Road No, Road No.06, | 41,28,888/- | and issued Amended Occupancy Certificate Vide Letter under it's Reference| ————
Raigarh(Mh), Maharashtra-410206. 3. Apeksha| ason | No.CIDCO/BP/ATPO/1396, Dated 11-10-2006, having Boundaries as follows: On|  Rs.1,00,000/-
Ravindra Bhagat, 4. Apeksha Enterprises, Both | 05-11-2022 or towards the North by: Plot No.7, On or towards the South by: Open Space, On
at: Shop No 10 Grd Floor Panvel Plaza I\?ar, or towards the East by: Plot No.10, On or towards the West by: Road No.6.
Panvel, Raigarh (MH), Maharashra-410206. ENCUMBRANCESI/LIABILITIES KNOWN TO CIFCL: NOT KNOWN

4 Loan Account No. HE01SAI00000017421 :- Flat No.404, 4th Floor, In Bldg. No. 23, Samartha Aangan-Ill,
1. Agile Security Force And Systems Private Limited (Applicant), Situated at Oshiwara, Andheri (West), Mumbai-400 053 hav-
2. Harangadsingh Satnam Singh Maini (Co-Applicant), 3.| 47.99.9993, |19 an Area of 48.25 Sq.Mirs./ 519.20 Sq.Ft. Built Up Flat| pe 5 49 09 gog-
Satnamsingh Maini (Co-Applicant), 4. Punitkaur Maini (Co- Rs. . |No.405, 4th Floor, In Building. No.23,Samartha Aangan-Ill, | —=————
Applicant), 5. Whiskers Infracare Private Limit (Co-Applicant), 6. 14, | Situated at Oshiwara, Andheri (West), Mumbai-400053 hav-| Rs.54,00,000/-
Adi i ivate Limi i | 351,93012/ Area of 39.77 SqMirs/ 428 SqFt. Built Up Flat| —o_, - ——

gile Eye Security Systems Private Limited (Co-Applicant), All at: as on Ing an Area of 9./ Sq.MIrs. q.Ft. Built Up Fla Rs.1,00,000/-

243-244 Laxmi Plaza Laxmi Indusirial Estate New Link Road, Andheri | 705 55 | N0:406, 4th Floor, in Bldg. No.23, Samartha Aangan-lll, sit-
West New Link Road Mumbai Maharashtra 400053. Also at: Flat uated at Oshiwara, Andheri (West), Mumbai-400 053 having
No.404,405 & 406, 4th Floor, In Bldg. No.23, Samartha Aangan-lll An Area of 26.31 Sq.Mitrs./ 283.20 Sq.Ft. Built Up.
Situated At Oshiwara, Andheri (West), Mumbai-400 053. ENCUMBRANCES/LIABILITIES KNOWN TO CIFCL: NOT KNOWN

5 Loan Account No.. XOHEBLF.’0.0002431897 l.\nd HE02BLP00000005146 :- ' 20-10-2022, Shop No.11 and 12 Ground Floor, Rs.1,95,00,000/-
1. Roshan Ramesh Patil, 2. Ashwini Roshan Patil, Both at: B-203 Vasant Smruti Plot Rs. Shreeji Darshan Co-Op. Hsg. Soc. | ——————
No.239/1, MTNL Road, Nr. Durgamata Mandir, Khalapur, Maharashtra-410206. 3. Kamal | 4 1613 ¢34.02 | Ltd- Final Plot No.425, Panvel Taluka | Rs.19,50,000/-
Ramesh Patil, Flat No.B 203, Vasant Smruthi, Plot No.239/1, Panvel, Khalapur, Maharashtra-| g o1 Panvel Dist. Raigad Raigarh (MH)- | ~pc 4 59 0go/-
410206. 4. Lora Tank Cleaning, 5. Lora Pctechs Pvt Ltd., Both at. Shop No.11112 Shreeji| 4q.4q.0gp3 |-410206, Maharashra.
Darshan Chsl, Plot No.425 T.P.S. Takka Road, Khalapur, Maharashtra-410206. ENCUMBRANCES/LIABILITIES KNOWN TO CIFCL: NOT KNOWN

2,

Loan Account No. XOHEROB00001689194.
XO0HEROB00002226301 &
HE02ROB00000004867 :-

1. Arpana Yashwant Pagnis, 2. Yashwant Gajanan

Abhinav Apartment, Vile Parle, East, Mumbai-400057,
Maharashtra. Lifestyle Accessories (India) Pvt. Ltd.,
B-Garage, Abhinav Apt. CHSL Shradanand Road, Vile
Parle-E Mumbai, C-Mumbai-400057.

E-Auction Date and Time: 16-06-20

EMD Submission Last Date: 15-06-2023 (Up to 5.30 P.M.);

. Al Interested participants / bidders are requested to visit the website https:/ichola-lap.procure247.com/ & https://www.cholamandalam.com/auction-notices .

For details, help, procedure and online training on e-auction, prospective bidders may contact Ms. Procure247; Contact Mr. Alpesh Borisa Cell No. 7046612345/

9898056524, Email id: alpesh@procure247.com, suraj@tender247.com, parin@tender247.com

For further details on terms and conditions please visit https://chola-lap.procure247.com/ & https://www.cholamandalam.com/auction-notices to take part in e-auction.
THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Property 1: Flat No.405, On the 4th Floor, B-Wing, in the Building
known as "Abhinav Apartment” & Society Known "Abinav Apartment
CHSL" situated at Final Plot No.302, TPS Scheme No.V situated at
Shradhanand Road, Vile Parle (East) Mumbai.

Rs.1,06,40,000/-
Rs. 10,64,000/-
Rs. 1,00,000/-

Pagnis, 3. Lifestyle Accessories (India) Pvt Ltd., All | 28-12-2022, | Property 2: Flat No.402, On the 4th Floor, A-Wing, in the Building
at-- B-405 Abhinav Apt Shardanand Road Vile Parle-E Rs. known as "Abhinav Apartment" & Society Known "Abinav
Mumbai, Mumbai-400057. Also at (1): Flat No.402 A | 3,60,76,173/- | Apartment Chsl" situated at Final Plot No.302, TPS Scheme No.V sit-
Wing, Abhinav Apartment, Vile Parle, East, Mumbai ason uated at Shradhanand Road, Vile Parle (East) Mumbai.

400057, Maharashtra. Also at (2): Flat No.403 B Wing, | 15-12-2022 | Property 3: Flat No.403, On the 4th Floor, B-Wing, In He Building

Known As "Abhinav Apartment” & Society Known "Abinav
Apartment Chsl" situated at Final Plot No.302, Tps Scheme No.V
Situated At Shradhanand Road, Vile Parle (East) Mumbai.

Rs.1,68,00,000/-
Rs. 16,80,000/-
Rs. 1,00,000/-
Rs.75,60,000 /-
Rs. 7,56,000/-
Rs. 1,00,000/-

ENCUMBRANCES/LIABILITIES KNOWN TO CIFCL: NOT KNOWN

am to 1:00 PM (with unlimited extension of 5 min each),

Inspection Date: As per appointment

Date: 12-05-2023, Place: Mumbai

Sd/- Authorized Officer, Cholamandalam Investment and Finance Company Limited.

NEW INDIA CO-OPERATIVE BANK LTD.
(Multistate Scheduled Bank)
Corporate Office : New India Bhawan, A.V. Nagwekar Marg, Prabhadevi,

Mumbai — 400025.
PUBLIC NOTICE FOR SALE OF ASSET
M/S. PAWAN OIL DEPOT
SALE OF ASSETS UNDER SECURITISATION AND

RECONSTRUCTION OF FINANCIAL ASSETS & ENFORCEMENT OF
SECURITY INTEREST ACT, 2002

Offers are invited in sealed cover to reach the undersigned on or before Thusday, 25th
May, 2023 before 03:00 p.m. for sale of the following properties in possession of the Bank
on “AS IS WHERE IS AND AS IS WHAT IT IS BASIS” towards the recovery of the Bank's
secured debts of Rs.1,36,82,343.46 (Rupees One Crore Thirty Six Lakh Eighty Two
Thousand Three Hundred Forty Three & Paise Forty Six Only) together with future
interest thereon at the rate of 11.75% p.a. compounded with monthly rest from
01.04.2021 with costs, expenses etc. from Borrower M/s. Pawan Oil Depot, Prop. Mr.
Amarsingh Narayansingh Rajput at Gala No.3A, Bhaichand Textile Mill Compound,LBS
Marg, Nr. Jainam Hall,Bhandup (W), Mumbai — 400 078 and sureties i) Mr. Narayansing
Shiv Singh Rajput residing at Flat No.108, Suraj Apartment,Aimeda Rd., Opp. Nitin
Co.,Panchpakhadi, Thane (W) - 400 602 ii)Mr.Pragaram Tejanji Choudhari
residing at Room No.505, Om Raj Laxmi,Opp.Vithal Mandir, Kharigaon,Kalwa, Thane —
400605.

The offers should be accompanied with Demand Draft/Pay Order of Rs.5,22,000/- for flat
and Rs.1,71,000/- for shop respectively drawn in the name of New India Co-operative
Bank Ltd. payable at Mumbai towards interest free Earest Money Deposit. The sealed
Envelope addressed to Authorised Officer and should be marked" Bid for purchase
of Flat No. 108, 1st Floor, Suraj Apartment, Thane and Bid for purchase of Gala No.2,
Sai Vatsalya, Thane(W) reference to Public Auction Notice dated 12.05.2023”.

Description of the Reserve | EMD Inspection Auction,Date,
Property Price Date and Time | Time and Place

All that part and parcel of| Rs.52.20 | Rs.5.22 | 22.05.2023 | Friday, 26th May,
Property being Lakh Lakh between 11 2023 at 12.00
1) Residential Flat No..108, AMto 3 PM. Noon (Indian
1st Floor, Suraj CHS. Ltd., Standard Time) at
Nr.Saibaba Mandir, New India Co-
Mahapalika Bhavan Marg, operative Bank
Opp.Nitin Co. Namdeo Ltd., New India
Wadi, Panchpakhadi, Thane| Bhavan, A.V.
(W) - 400 602 (adm.390 Nagwekar Marg,
sq.ft.Builtup area) And Prabhadevi,
2) Shop No.A/02, Sai| Rs.17.10 | Rs.1.71 Mumbai- 400 025.
Vatsalya CHS Ltd., Namdeo| Lakh Lakh
Wadi, Nr. Saibaba Mandir,
Almeda Rd., Janta Super
Market, Panchpakhadi,
Thane (W) - 400 602.
(adm.84 sq.ft.Builtup area)

Offer below the Reserve Price shall be rejected outright. The offers should reach on or
before the stipulated time. The Offers will be opened by the undersigned at New India Co-
operative Bank Ltd., New India Bhavan, A.V. Nagwekar Marg, Prabhadevi, Mumbai —
400025 on 26th May, 2023 at 12:00 noon. After opening all the offers and at 12:00 noon on
that day at the same place, the present intending purchasers who have given valid offers
will be allowed to raise their offers and inter se bidding shall take place. The undersigned
shallannounce the offer accepted at the said meeting and the successful bidder/ purchaser
should deposit 25% of the total price (including EMD) within 24 hours and balance 75% of|
purchase price within 15 days of acceptance of bid i.e on or before 09.06.2023. In case of
default by the purchaser in depositing the amount at any stage the Bank shall forfeit the
amount deposited by the purchaser. Any dues payable on the said Flat shall have to be
borne and paid by the purchaser. The intending purchasers shall make their own
independent inquiries regarding the title, area, measurements, condition, dues, claims, etc.
in respect of and against the said property and Bank shall not be liable under any
circumstances. All expenses to get the said properties transferred to his/her name shall be
borne and paid by the purchaser.

The offerers may inspect the property on 22th May, 2023 between 11:00 a.m. to 03:00 p.m.
Further inquiries if any and/ or terms and conditions for sale can be obtained from the
Authorized Officer, New India Co-operative Bank Ltd.,219, 2nd Floor,Bharati Bhavan,
P.D'Mello Road, Fort, Mumbai 400 001. The undersigned reserves his right to accept or
reject any or all offers without assigning any reasons and in case all offers are rejected
either to hold negotiations with any of the offerers or to sell the property through private
negotiations with any of the offerers or other parties or invite the offers again.

This is also a notice to the borrowers/ guarantors of the above financial assistance about
holding of the auction sale on the above mentioned date in case the secured debt has
remained unpaid and they may give valid offer for purchase of the said property.

Date: 12.05.2023 Sd/-
Place : Mumbai Authorised Officer,

der Regulation 6 of the Insolvency and Ba ptcy Board of India
ency Re Proce e Pe Re
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OR A ONO REDITORS OF 9PLA PROD PRIVA )

RELEVANT PARTICULARS

- | Name of Corporate Debtor 9Planets Products Private Limited

N

. | Date of Incorporation Of Corporate Debtor 22" February, 2012

| Authority Under Which Corporate Debtor Is Registrar of Companies, Mumbai, Maharashtra, India
Incorporated / Registered under the Companies Act, 1956

w

4. | Corporate Identity Number of Corporate Debtor | U25200MH2012PTC227312

. | Address of the Registered Officeand Principal 38, Mittal Chambers, Nariman Point, Mumbai MH 400021 IN
Office (if any) of Corporate Debtor

o

(=)

¥ Vay, 2023

.| Insolvency commencement date in respect of Corporate Debtor
Infimation to IRP on 10" May, 2023

~

. | Estimated date of closure of insolvency resolution process | 6" November, 2023

Name and registration number of the
“|insalvency professional acting as interim
resolution professional

Manoj Kumar Mishra
Regn. No. IBBI/IPA-001/IP-P01152/2018-19/11902

o

Manoj Kumar Mishra

Regd. Address: Room No. 1406, Building 4B,

New Hind Mil Mhada Sankul, Ram Bhau Bhogle Marg,
Ghodapdev, Mumbai City, Maharashtra, MH 400 033, India
Email ID (Regd. with Board):

manojkmishrad5@gmail.com

Address and e-mail of the interim resolution
professional, as registered with the Board

©

10.[Address and e-mail to be used for
correspondence with the interim
resolution Professional

Manoj Kumar Mishra

Office Address: Office No. 18, 3" Floor, 84/
Dholakawala Building, Janmabhoomi Marg,
Fort, Mumbai, MH 400 001, Maharashtra, India
Email ID (Case specific For communication):

cirp.9planetsproductspviltd@gmail.com

24" May, 2023
(14 days from the date of appointment of IRP)

11{ Last date for submission of claims

12.|Classes of creditors, if any, under clause (b) | NA.
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

.INames of Insolvency Professionals identified
to act as Authorised Representative of
creditors in a class (Three names for each
class)

=

A

14|(a) Relevant Forms and Weblink: https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives are available: | Physical address not available

Notice is hereby given that the National Company Law Tribunal, Mumbai has ordered the
commencementofa corporate insolvency resolution process against 9Planets Products Private
Limited on 9" May, 2023 (intimation received on 10" May, 2023).

The creditors of 9Planets Products Private Limited are hereby called upon to submit a proof of
their claims on or before 24" May, 2023 to the Interim Resolution Professional at the address
mentioned againstitem 10.

The Financial creditors shall submit their proof of claims by electronic means only. All other|
creditors may submit the proof of claims in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13to actas authorised representative of the class [specify class]in Form CA.

Submission of false or misleading proofs of claim shall attract penalties,

Manoj Kumar Mishra

Date: 12" May, 2023
Interim Resolution Professional

Place :Mumbai,Maharashtra, India

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MYP ENTERPRISES LIMITED
MYP Enterprises Limited

21" February 2006

ROC-Mumbai, Maharashtra

1. | Name of corporate debtor

2. | Date ofincorporation of corporate debtor
3. | Authority under which corporate debtor
isincorporated/ registered

4. | Corporate Identity No./Limited Liability
Identification No. of corporate debtor

5. | Address of the registered office and
principal office (if any) of corporate debtor|

U18101MH2006PLC159911

702, 7"Floor, Bombay Market Building,
NearA.C. Market, 78 Tardeo Road,
Mumbai-400034, Maharashtra

Date of Order—09" May 2023

Date of receipt of order— 11" May 2023

07" November 2023

6. | Insolvency commencementdate in
respect of corporate debtor

7. | Estimated date of closure of
insolvency resolution process

8. | Name and registration number of
the insolvency professional acting
asinterim resolution professional
9. | Address and e-mail of the interim
resolution professional,
asregistered with the Board

Mr. Gaurang Chhotalal Shah

Reg. No: IBBI/IPA-002/IP-N00947/
2019-2020/13002

Address: Flat204 AWing
RajVaibhav1 CHS, Dahanukar Wadi
Mahavir Nagar Kandivali(W),

Mumbai - 400067

Email: fcsgaurang.shah@gmail.com
Address: 1204/1221, Maker ChamberV,
Nariman Point, Mumbai-400021.
Email: ip.mypenterprises@gmail.com
25th May 2023

NotApplicable as perinformation
available with IRP

.| Address and e-mail to be used for
correspondence with the interim
resolution professional

11. | Last date for submission of claims

.| Classes of creditors, if any,

under clause (b) of sub-section (6A)
of section 21, ascertained by the
interim resolution professional

.| Names of Insolvency Professionals
identified to actas Authorised
Representative of creditorsin a class
(Three names for each class)

(a) RelevantForms and
(b) Details of authorized representatives | https://ibbi.gov.in/en/home/downloads
areavailable at: Physical Address: NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of
corporate insolvency resolution process of MYP Enterprises Limitedon 11th May 2023.

The creditors of MYP EnterprisesLimited, are hereby called upon to submit their claims with
proof on or before 25th May 2023 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other
creditors may submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class [specify class]in Form CA—
NotApplicable

Submission of false or misleading proofs of claim shall attract penalties.

Date: 12" May 2023
Place: Mumbai

NotApplicable

14, Weblink:

Sdj-

Gaurang Chhotalal Shah

Interim Resolution Professional

IBBI Reg. No.: IBBI/IPA-002/IP-N00947/2019-2020/13002
AFA:AA2/13002/02/130324/202678 Valid till 13" March 2024

dw 3itm asier
Bank of Baroda
B = B

New India Co-operative Bank Ltd.

Mumbai Metro North Region : 3rd Floor, Baroda House, Behind Deewan Shopping Centre, S.V. Road, Jogeshwari (W),
Mumbai 400 102, India.E Mail : recovery.mmnr@bankofbaroda.com, Web : www.bankofbaroda.com

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES AND MOVABLE PROPERTIES

Bid Increase Amount are mentioned below-

E-Auction sale notice for sale of Imnmovable assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with provision to rule 8(6) and 6(2) of the security interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described Immovable Mortgaged/ Charged to the
Secured Creditors, possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured Creditors, will be sold on “As is what is” and Whatever
there is” for recovery of below mentioned account/s. The details of Borrower/s / Guarantor/s/ Secured Asset/s / Dues / Reserve Price/ e-Auction date and time, EMD and

Sr | Name & Address of Borrower/s Description of the immovable Total Dues Date & (1) Reserve Price & Status of Property
Lot /Guarantor/s property with known Time of |(2) EMD Amount of possession | Inspection date and
No encumbrances, if any E-auction [the Property (Constructive Time
(3) Bid Increase / Physical)
Amount
1 | Mr. Bishnu Chandra Tiwari Survey No 291, Hissa no 2 & Survery Rs. 15.39 30.05.2023 | 1) Rs. 13.00 Lakhs Physical 25.05.2023
Flat no 402 4th Floor B Wing | No. 289, Hissa no 2 of Village Bolinj,Flat | lakhs as on 1400 Hrs 2)Rs. 01.30 Lakhs Possession | 11.00 am to 1.00 pm.
Building no. 1 Shree Sai Complex | no 402 4th Floor B Wing Building no.1 | 29-06-2019 to o Concern Person
CHSL , Boling Naka near Balaji | Shree Sai Complex CHSL, Boling Naka plus 1800 Hrs | 3) Rs. 00.05 Lakhs Santosh Kumar
Mandir Virar West -401303 Dist:- | near Balaji Mandir Virar West -401303 unapplied 9408228428
Palghar. Dist:- Palghar. Built up area 325 Sq. ft. | interest and Premadhar Morang
Encumbrance- Not Known to Bank other charges 70050 98453
thereon
2 | Mr Rohit Shukla and Flat no 106, On 1st Floor, Building| Rs.26.58 30.05.2023 | 1) Rs. 35.36 Lakhs Physical 25.05.2023
Rahul Kumar Shukla Known as “Om Sai Manthan Appartment | lakhs as on 1400 Hrs 2) Rs. 03.50 Lakhs Possession | 11.00 am to 1.00 pm.
Flat no 106, 1st Floor, Om Sai|ll, Situated at Old House No. 193,813 | 31-01-2022 to Concern Person
Manthan Appartment I, Situated |& 359 of Village Achole, Near Shiv plus 1800 Hrs | 3) Rs. 00.05 Lakhs Santosh Kumar
at Old House No. 193, 813 &|Sena Office, Achole Gaon, Nallasopara unapplied 9408228428
359 Village Achole, Nalasopara | (East), Taluka Vasai, District Palghar| interest and Premadhar Morang
East, Taluka Vasai, Dist:- Palghar | 401209, Carpet Area 485 Sq. Ft., Built | other charges 70050 98453
401209 up Area 680 Sq. Ft. thereon
Encumbrance- Not Known to Bank
3 [ M/s Global Infra and Flat no 101, 1St Floor, ‘A’ Wing, Building| Rs. 36.65 | 30.05.2023 | 1) Rs. 32.76 Lakhs Physical 25.05.2023
Engineers Pvt. Ltd. Known as ‘Shakuntala Paradise”| lakhs as on 1400 Hrs 2) Rs. 03.30 Lakhs Possession | 11.00 am to 1.00 pm.
Owner Masiar Attar Rahman. situated at Old Survey No 108/1B, New [ 30-06 -2020 to Concern Person
Flat No 101, A Wing, Shakuntala [ Survery No 39/1B of Village Nilje,Near plus 1800 Hrs | 3) Rs. 00.05 lakhs Santosh Kumar
Paradaise Village Nilje, Near Nilje | Nilie Railway Station, Lodha Heaven,| unapplied 9408228428
Railway Station, Lodha heaven, | Gajanan Chowk, Beside Akshay Dairy, | interest and Premadhar Morang
Gajanan Chowk, Desale Pada, |Bhopar, Desale Pada, Nijle, Dombivali | other charges 70050 98453
Nilje, Dobmivali, East, Kalyan ,|(East), Taluka Kalyan, District Thane thereon
Thane 421204 421204 .Carpet Area 420 Sq. Ft.
Built up Area 585 Sq. Ft.
Encumbrance- Not Known to Bank
4 | M/s Krushi Corporation Flat No 303, 3rd Floor, AWing Mahavir| Rs. 21.31 30.05.2023 | 1) Rs. 28.98 Lakhs Physical 25.05.2023
Prop. Mr Prashant Subhash Mahal CHS Ltd. Survey No 10,11,12,| lakhs as on 1400 Hrs 2)Rs. 02.90 Lakhs Possession | 11.00 am to 1.00 pm.
Shirke Plot no 12, Navghar Village, Vasai| 12-07-2021 to T Concern Person
Flat No 303, 3rd Floor, A Wing |Road West, Taluka Vasai, District plus 1800 Hrs |3) Rs. 00.10 Lakhs Santosh Kumar
Mahavir Mahal CHS Ltd. Survey | Palghar, Maharashtra-401202 unapplied 9408228428
No 10,11,12, Plot no 12, Navghar | Built up area 460 Sq. Ft. interest and Sachin Naik
Village, Vasai Road  West, | Encumbrance- Not Known to Bank | other charges 9820889287
Taluka Vasai, District Palghar, thereon
Maharashtra-401202
5 | M/s Kisan Ankur Trading Flat no 702, 7th Floor, 'A’ Wing, Building | Rs. 43.32 30.05.2023 | 1) Rs. 36.00 Lakhs Physical 25.05.2023
Prop. Mahasin Mia Known as “Siddhi City Morning Star| lakhs as on 1400 Hrs 2) Rs. 03.60 Lakhs Possession | 11.00 am to 1.00 pm.
Flat no 702, 7th Floor, 'A" Wing, | A & B CHS Ltd.” , Situated at Survery [ 24-08-2022 to T Concern Person
Building Known as “Siddhi City [no. 82, Hissa No. 1/1 of Village plus 1800 Hrs |3) Rs. 00.10 Lakhs Santosh Kumar
Morning Star A & B CHS Ltd.”, | Kharvai, Near Kharvai Naka, Badlapur | unapplied 9408228428
Situated at Survery no. 82, Hissa |Karjat Road, Badlapur (East), Taluka| interest and Amar Singh
No. 1/1 of Village Kharvai, Near|Ambernath, District Thane 421 503. | other charges 8451886116
Kharvai Naka, Badlapur Karjat|Carpet Area 593 Sq. Ft. thereon
Road, Badlapur (East), Taluka |Built up Area 711 Sq. Ft.
Ambernath, District Thane 421 503. | Encumbrance- Not Known to Bank
For detailed terms and conditions of sale, please refer to the link provided in https://www.bankofbaroda.in/e-auction.htm and
https://ibapi.in. Also, prospective bidders may contact the authorized officer on Tel No.022-43683815 Mobile No. 9408228428
Sd/-
Date : 11.05.2023 Authorized Officer
Place : Mumbai ? (Bank of Baroda)
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HERCULES HOISTS LIMITED
g? 501-504, Shelton Cubix, Sector 15, Plot 87, CBD Belapur,
BAJAJ Navi Mumbai 400614 « Regd. Office: Bajaj Bhavan, 2nd Floor,

226, Nariman Point , Mumbai - 400021
Ph: 022-45417300/05 + Email: indef@indef.com;
URL: www.indef.com * CIN: L45400MH1962PLC012385
NOTICE

NOTICE is hereby given that pursuant to the provisions of sections 124 and 125 of the
Companies Act, 2013, read with Rule 6 of the Investor Education and Protection Fund
Authority (Accounting, Audit, Transfer and refund) Rules, 2016 (“IEPF Rules 2016”), the
individual intimation letters, regarding the requirement of transfer of shares to 'IEPF
Suspense Account, were dispatched by the Company through registered post on May 9,
2023 at the latest available address to all the concerned shareholders, whose dividend
amounts were unpaid or unclaimed for seven (7) consecutive years.

In this regards, all the details of the concerned shareholders and shares due for transfer are
provided in the 'Investor' page of the website of the Company viz., www.indef.com.

Allthe concerned shareholders, whose folio and other particulars are reflected in the said file on
the website of the Company, are requested to note that the shareholder can write to us at
Universal Capital Securities Pvt. Ltd., Share Transfer Agent C101, 247 Park, LBS Road, Vikroli
(W), Mumbai 400083 or write email to ravi@unisec.in or ksm@indef.com on or before June
30, 2023 for further details and for making valid claim for the unclaimed dividends. In case no
valid claim has been made the shares in respect of which the dividends are lying unpaid/
unclaimed will be transferred to IEPF suspense account as per prescribed procedure.

For Hercules Hoists Limited For Hercules Hoists Limited

H A Nevatia Kiran Mukadam
Whole-time Director Company Secretary

indef

Date: 11/05/2023
Mumbai
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ORM A
e sub-rule (1) of rule 9
PUB A 0
der Regulation 6 0 olve and Ba ptcy Board of India
olve Resolution Process for Corporate Perso Regulatio 016
‘ OR A ONO REDITORS OF 9PLA PROD PRIVA D
81, RELEVANT PARTICULARS
m 1| Name of Corporate Debtor 9Planets Products Private Limited
Vest 2. | Date of Incorporation Of Corporate Debtor 22" February, 2012
nent| [ 3. [ Authority Under Which Corporate Debtor Is Registrar of Companies, Mumbai, Maharashtra, India
stion Incorporated / Registered under the Companies Act, 1956
vand| |4 | Corporate Identity Number of Corporate Debtor | U25200MH2012PTC227312
Ires, 5. | Address of the Registered Officeand Principal 38, Mittal Chambers, Nariman Point, Mumbai MH 400021 IN
ount Office (if any) of Corporate Debtor
hree| | 6. | Insolvency commencement dats in respectof Corporate Debtor | 9" May, 2023
2023 Inimation to IRP on 10" May, 2023
f the 7. | Estimated date of closure of insolvency resolution process | 6" November, 2023
) g.|Name and registration number of the | Manoj Kumar Mishra
jiven insolvency professional acting as interim | Regn. No. IBBUIPA-001/IP-P01152/2018-19/11902
sion resolution professional
ction| | 9.|Address and e-mail of the interim resolution | Manoj Kumar Mishra -
professional, as registered with the Board | Regd. Address: Room No. 1406, Building 48,
bi New Hind Mil Mhada Sankul, Ram Bhau Bhogle Marg,
ublic Ghodapdev, Mumbai City, Maharashtra, MH 400 033, India
| the Email ID (Regd. with Board):
ount| manojkmishra95@gmail.com
And| I10 [Rddress and e-mail o be used for Manoj Kumar Mishra
correspondence with the interim Office Address: Office No. 18, 3 Floor, 84/
f the resolution Professional Dholakawala Building, Janmabhoomi Marg,
Fort, Mumbai, MH 400 001, Maharashtra, India
Email ID (Case specific For communication):
Ravi cirp.9planetsproductspvtitd@gmail.com
Mira| J 11 Last date for submission of claims 24" May, 2023
(14 days from the date of appointment of IRP)
antif 12 |classes of creditors, i any, under clause (b) | NA
of sub-section (6A) of section 21, ascertained
Sd- by the interim resolution professional
ank| §13.[Names of Insolvency Professionals identified
ank| fo act as Authorised Representative of [ NA
— creditors in a class (Three names for each
— class)
14)(@) Relevant Forms and Weblink: https://ibbi.gov.in/home/downloads
(b) Details of authorized rep ves are avaiable: | Physical address not available
Notice is hereby given that the National Company Law Tribunal, Mumbai has ordered the
commencementofa corporate insolvency resolution process against 9Planets Products Private
Limited on 9" May, 2023 (intimation received on 10" May, 2023).
The creditors of 9Planets Products Private Limited are hereby called upon to submit a proof of
their claims on or before 24" May, 2023 to the Interim Resolution Professional at the address
mentioned againstitem 10.
The Financial creditors shall submit their proof of claims by electronic means only. All other
5th creditors may submit the proof of claims in person, by post or by electronic means.
ank Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice

. of authorised representative from among the three insolvency professionals listed against entry
nk's | INo.13toactas authorised representative of the class [specify class]in Form CA.
Two | | submission of false or misleading proofs of claim shall attract penalties,

ture - -
rom| ]Date: 12" May, 2023 _ Manoj Kumar Mishra
M Place :Mumbai,Maharashtra, India Interim Resolution Professional
LBS
i FORM A

itin PUBLIC ANNOUNCEMENT
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